[ 5 August, 2022 ]

The Minimum Support Price Guarantee Bill, 2022
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MR. DEPUTY CHAIRMAN: Yes, you move your Bill.

SHRI RAGHAV CHADHA: Sir, | move for leave to introduce a Bill to entitle every
farmer the right to guaranteed Minimum Support Price for his crops or agricultural
produces and for matters connected therewith or incidental thereto.

The question was put and the motion was adopted.
SHRI RAGHAV CHADHA: Sir, | introduce the Bill.

MR. DEPUTY CHAIRMAN: Now, The Representation of the People (Amendment)
Bill, 2022, Shri lranna Kadadi to move for leave to introduce The Representation of the
People (Amendment) Bill, 2022; not present. Now, The Constitution (Amendment)
Bill, 2022 (insertion of new article 21B), Shri Iranna Kadadi to move for leave to
introduce the Constitution (Amendment) Bill, 2022; not present. Now, The
Antarrashtriva Kannada Vishwavidyalaya Bill, 2022, Shri Iranna Kadadi to move for
leave to introduce the Antarrashtriya Kannada Vishwavidyalaya Bill, 2022 ; not present.
Now the All-India Services (Amendment) Bill, 2022. Dr. Ashok Kumar Mittal to move
for leave to introduce the Bill.

The All-India Services (Amendment) Bill, 2022

S1. 3N PR BRTeT (49719) : HEIGY, B9R < H §AR] KRBT FbrScad el
BIKIT 3R I qoT8 W 3774 UlecTdh Dl BYEHT Bl o] Sh] bBIScad g b o1y 3R
A Sl s (A ATl & AT BRI AT 8, IFDh! §R B &b oy H [
SCISYE BT AT

MR. DEPUTY CHAIRMAN: First introduce the Bill.
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